| TEM NO 59 REG STRAR COURT. 2 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR MV RAMESH

Petition(s) for Special Leave to Appeal (O No(s) . 32038/ 2014

RADHEY SHYAM M SHRA Petitioner(s)
VERSUS

ELECTI ON COW SSI ON CF | NDI A AND ORS Respondent ( s)

Date : 29/10/2015 This petition was called on for hearing today.

For Petitioner(s) Raj eev Shar ma, ACR

Shiv Kumar Tripathi, Adv.
Ri shi Kumar, Adv

For Respondent (s) Mohit D. Ram AOR

Neeraj Kumar, Adv.

ss 55F

UPON hearing the counsel the Court nmade the follow ng
ORDER

Respondent no 1 shall be at liberty to file counter affidavit
within a period of four weeks as a |ast chance.

Service of notice is conplete on respondent no. 2 but no one
has entered appearance on his behal f.

Li st again on 18th January, 2016.

(M V RAMESH)
Regi strar
LR
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